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Demand of Ahnninium Industry for Supplying 
Power to Aluminium Smelters at on es~iono 1 

Rate 

507 . SHR.T BHBE K U RAM J AIN : 

Wil1 th e Min i ter o f STEE.L AND MINES 

be pleased t o stat.: : 

(a) whether Go eri.rnent are aware o f  the 

dema'ld o f the aluminium indmtry fo r 

uryplying power t a u 11i~ium smelters a t 

cm e ;;i:rnal rate due to stiff c mpl'titit"\n 
fac..!d hy the ind.Jstry in oversens markets: 

(h) ~1 et er it i a lsn proposed to red.ice 
both excise duty a 1<l po wer tarifT; an d 

(c) wh a t  mea ures Government propo e 

a'l upport f r ~ ii: o r t promotion for the 

indu stry ? 

THE MINISTER O F STATE IN THE 
MINISTRlE 0 IND U TRY AND 
STEEL A N D MINE  (SHRIMATI RAM-

D U LARI SINHA)  : (al Yes, Sir. 

(b) The excise duty  o n  a luminium wa. 
rcduceu by half from th e earlier level of 

~ ad 1·olurem in December, 1981. A 

regardc;· r wc r tariff rate, the matter con. 
cern the State Government  . 

(  )  The price of indigenou sly produ ed 
aluminium i ~ presentJy much higher  than 

the international price. The q ue tion of 
export Of aluminium, thcrefcrc, d0es not 
arise. Be ide  .  the demand for the metal 
in the c _ untry i~ higher than the indigen u 
pr0ducticiJ1. 

a u a turie~ of Colour TV by ECIL 011 

CSIR'!I Know-how. 

5079. SHRI SURYA NARA IN SINGH: 
Will tht: PRIME MINlSTE R be ea~  to 
sratc : 

(a) whether the Electronic  C orporation 

of India Ltd. (EC JL ). Hyderabad has a 

proposal to manufacture colour TV based 
o n indigenous know-how developed by 

IR: 

(b) if so, the details thereof: 

(c) whether the price of a colour TV set 

maoua.ctured by usini indiaenous know-how 

will be le" tha n that of a col ur Telcvi ion 

set with  im ported compopents; and 

(d) if o , the detail. there f? 

THE D E PUTY MINISTEiR IN THE 
D EPARTMENT OF ELECTRONIC 
(SHRI M.S. SANJEEVI RAO) : (a) and 
(b) C JR and t h e National Research and 

D vel pment Corporati n (NRDC) had 
rroro cd to ECCL that the  latter acquire 
tht: kn -wh w for colnur T V (CTV) Re ·ei-
ver which the CSIR laho ratory, the Centra l 

E lectronic Engineering R e earch Institute 

had developed. ECJL had agreed in princi-

ple to thi proposa l pr videcl G ~ nment 

did mH appn ve foreign collaboration fo r 
TV receiver manufacturers to produce co-
l our TV c ts. Accordingly, the Nationa l 

e~sear  an<l Development C rporation 
thr ugh whom I R know-how is released 

10 in u~try  anti ECIL had neg1 tiatcd and 
hrough t to fina I . tage an agrccmen t for the 
t ran$fer of CEERl tcchm,Jog_ · n  CT V 

r~ eivers tti ECIL. i~ was to be 7 year 

agreement with the payment for the C ERi 
kn ow-how to be pr0vidcd b ECI L in the 
for m of a royalty of Rei. 70 per TV et 

subjec t t a ceiling f R ._ 30 lakh . . 

~  and (d) :  The \'alue of esc:entia l im~ 

ported component  in both ind igenous 

CEER I d eign and  imported We t Germany/ 

South Korean designs i · likely to b e appro-
xirnate ly same on hull-. procurement lc•el. 
Htncc, prlc:e of indigen<1u s c t i ~ unlikely to 

be lower than price  o f CTV with imported 

kit' · 

Dilcorery of Rocks CoAtainlnl! Gold Traces 

ift 1\-f adhya Pradesh 

5080. SHRI SUBHASH YADAV : 

SHRI M. RAMGOPAL REDDY : 
. SHRl MADHAVRAO SCINDIA: 

Will the Minister of STEEL AND MINEs 

be ea~e  to state : 

(a) whether Government have seen the 

press report that appcard in the Hirtd(lsta11 
Times dated l l July, 1982 wherein it has 
been stated that rbcks containing gold 
traces have been discovered in Raipur and 
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Raigarh districts in Madhya Pradesh and 
if so, details thereof; 

(b) whether it has also been stated that 
bauxite deposits had also been found in 
Bas tar district; 

(c) whether steps have been taken to 
exploit the reserves; and 

(d) whether Central Government have 
also ta ~ i any initiative in regard thereto, 
and if so, the details thereof ? 

THE MINISTER OF STA TE IN THE 
MJNISTRIES OF INDUSTRY AND 
STEEL AND MINES (SHRIMA TI RAM-
D UlARJ SINHA) : (a) Yes, Sir. Gold 
occurrences have been reported in Raipu" 
and Raigarh districts and are being inves-
tigated by the Directorate of Geology and 
Mining, Madhya Pradesh, with United 
Nations Development Programme assis-
tance. Geological Survey of India has also 
done preliminary exploration in parts of 
Raigarh district for places gold on the banks 
of river and its tributaries and also for 
incidence of the mineral in quartz veins. 

(b) : Yes, Sir. 

(c) and (d) : The question of exploitation 
of these occurrances will depend upon the 
results o f detailed investigation . 

Transfer of Central Coal Washerles to 
M/s. Bharat Coking Coal 

5081. SHRI BAS UDEB ACHAR YA : 
Will the Minister of STEEL AND MINES 
be pleased to state : 

(a) whether it is a fact that tho Central 
Coal Washerios Organisation, a unit of 
Stee I Authority of Indla Ltd. has been tran-
ferrcd to M/s. Bharat Coking Ccal, a s1 b-
sidiarv of CoaJ India Ltd.· . ' 
(b) if so, what are the terms and condi-
tions of the transfer in re&ard to service 
c :mditions of employees of Central CoaJ 
Washeries Organisation; 

(c) whether it is a fact that some officers 
have already opted for the terms and con-
ditions of BCCL and tbie officers who were 
promoted after 1976 were nDt allowed to 
opt; and 
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(d) if so, reasons thereof ? 

THE MINISTER OF STATE IN TIIB 
MINISTRIES OF INDUSTRY AND STEEL 
AND MINES (SHRI CHAR:ANJIT CHA-
NANA) : (a) and (b) It has been 
decided to transfer ownership of four ooal 
washerics of the Central Coal Wasberi1 
Organisation of SAIL to the Bharat Coking 
Coal Limited. A committee consisting 
of representatives of SAIL e.n<l(Coai India 
Limited has been constituted to work out 
the terms and conditions of transfer. 

(c) and (d): Information is being ccllectcd 

and will be laid ::>u the Table ef the House. 

Disciplinary Action against Goveroment · 

Employees suspected to be members of RSS 

5082. SHRI DAY ARAM SHAKY A 
will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether any instructions have been 
issued to all th1.: Ministries for initiating 
disciplinary action against such Government 

employees who are suspected to be active 

members of RSS; 

(b) if so, what are these instructions; and 

(c) whether disciplinary cases against 
the employees said to be the members of 
RSS, Jamait-e-Iselami or Anandma.rg can 
be initiated merely on hearsay /complaint 
from anybody or on police verification 

grounds? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAJRS (SHRI P. VENKATASUBBA· 
IAH) : (a) and (b) : Government have 
clarified that the activities of R.S.S. would 
be of such a nature that participation in 
su.ch activities by Government servants 
would attract the provisions of sub-rule 
(1) of Rule 5 of the Central Civil Services 
(Conduct) Rules, 1964, which inter alia 
states that no Government servant shall be 
a inembcr of or be otherwise associated 
with any political party or any organisation 
which takes part in politics, nor shall be 
take part in, subscribe in aid of. or assist 




